FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Inselvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s MSH SAREES PRIVATE LiMIT

RELEVANT Pﬂ'II'ICULARS

M/s MSH Sarees Private Limited |

ED

E{E of corporate debtor

| Date of mchnraﬁon?f_c?E&E_deEor_ ¥4/ 09/@__ A _‘
| ROC - Mumbai

[

i

- | Authority under which Corporate debtor is
|| ncorporated /registered ———

4. | Corporate Identity No. / Limited Liability | U51310MH2002PTC137332 |
|| Identification No. of corporate debtor l

5. | Address of the registered office and | 207 Crystal Cemre_tun_ga_VﬂEger Rﬁej?l
Pprincipal office 2 (if any) of corpotate debtor | Vihar, Andheri (East), Mumbai - 400073 _|
6. | Insolvency commencement date in respect | March 28, 2022
| of corporate debtor Order Pronounced - September (8, 2021 |
| [(Certified Copy of order received on |
| March 28, 2022)]

Insolvency professional acting as interim | IP Reg. No: IBBI/ IPA-002/1P-
resolution professional | N060310/2017-18/ 10899
| 9. |Address and e-mail of the interin |
| resolution professional, as registered with | Address: Flat no. 1501, Tower no, 4,
| | the Board Spring Grove Towers, Lokhandwala
Township, Kandivali East, Mumbai -
400101 |
| Email ID: |
C&la_ctighllqupt-_ag}@mil.co 1

10. | Address and email to be wsed for }_ |
correspondence with the interim resolution | Address: 410, 4% floor, Bluerose Industrial
professional Estate, Near Metro Mall and Tata Power
| petrol pump, Western Express Highway,
| Borivali (east) - 400 066
: ———— Email ID: mshsarees.cirp@igmail. com
11. | Last date for su@gio_n of claims - [ @Enl_ll,ﬁ]ﬂ_
12. | Classes of creditors, if any, under clause (b) | NA
of sub-section (6A) of section 21, |
ascertained by the interim resolution |
| professional SR S = TN
13, [ Names of Insolvency  Professionals | NA
identified to act as Authorised
Representative of creditors in a class (Three
names for each class) R IR
It | (a) Relevant Formsand T ’Tth::s: //ibbi.gov.in/home/ downloads |
{(b) Details of authorized
representatives Not Applicable
|_ | are available at:

’ 7. | Estimated date of aﬁe_oﬁnsglvamy_[ S_epangri, 2022 T
Iesolution process — SE |

8. | Name and registration number of the Name: Mr. A_nsh_ulau};a_ o




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of the M/s MSH Sarees Private
Limited on September 08, 2021 (Order received on March 28, 2022).

The creditors of M/s MSH Sarees Private Limited, are hereby called upon to submit their claimg
with proof on or before April 11, 2022 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

Interim Resolution Professional
Registration No: - IBBI/IPA-002 /IP-N00310 /2017-18/10899

Date: 31.03.2022.
Place: Mumbai



